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Title: Introduction of the Import of Consumer Goods (Regulation) Bill, 2016.
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HON. DEPUTY SPEAKER: The question is:

"That leave be granted to introduce a Bill to provide for institutional mechanism to regulate import of consumer goods having potential
to cause harm to the well being of citizens."

The motion was adopted.
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HON. DEPUTY SPEAKER: Item No. 29. Shri Shailesh Kumar — Not present.
Item No. 30. Shri Maheish Giri — Not present.
Item Nos. 31 to 34. Shri Ramesh Bidhuri — Not present.

Item Nos. 35-36. Shri Adhalrao Patil Shivajirao — Not present.



